
BUSINESS ADVISORY CQMMITTEB

FORTY-SECOND REP CRT 

(Third Lok Sabha)

The Business Advisory Committee held a sitting on Friday, 
the 3rd December, 1965. -

2. The Committee recommend allocation, fcf time to the following 
items of-Government leg is la t ive  and other business as shown 
against each s- '

(? ) fie Seeds B i l l ,  1964, as passed by
Rajya Sabha,
CFurther consideration and

’ ~~FererJence~^B~^aa»fe C omro 11tee)

(SO The Union Duties %A  Excise |
.(D istribution) Amendment B i l l ,  1965.1
( Consideration, and passing) j

 ̂ I( f )  The Additional Duties of Excise f
(Goods of Special Importance) ... 
Amendment B i l l ,  1065.
{ Consideration and passing)

(^)'The Estate Duty (Distribution)
Amendment B i l l ,  1966,
(Consideration and passing) 'f_ -  

( f )  The Elecjfcricity (Supply) Amendment 
B i l l ,  1965.
( Consideration and passing) ̂ —  —.—  -

( t )  The Indian T a r if f  (Amendment)
B i l l ,  1965.

I ..)
(JB) Discixssiori.on.tile..Hesoluiion

regarding Report of Railway 
Convention Committee.

%
($) Discussion on the motion by Shri

Hari Vishnu Kamath for modification 
of the Ministers’ Residences 
(Amendment) Rules, 1965,
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Business Advisory Committee.


